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(c) Th yearly budget of the Authority 
Cor" the years 1982-83, 1983·84 and 1984 .. 85 

1982·83 

1983-84 

1984·85 

Expenditure 

1474.64 

1720. 4 

] 3 5.06 

Incrca e in Price of Steel 

303. SHRI MOOL CNAND 
DAGA : WilJ the Mini ter of STEEL. 
MINES AND OAL be pleased to 
tate: 

(a) whether de pite the prices of 
ste 1 having been incr as d fr quently 
over the pa t two and a ha If year peri d, 
the public e;;tor tee1 plants have consis-
tent1y suffered increasing los es ; 

(b) jf o. since when tbi condition 
is continuing and the reasons therefor: 

(c) the steps taken by Government 
to improve the production for earning 
profit and the resuhs thercof ; 

(d) whether Government have 
undertaken any study of the working to 
Tata Iron and Steel Company Ltd. to 
compare the arne with pupJic Sector 
Steel Plants which are undergoing 
losse and les production consistently; 
and 

(e) if so, the findings thereof? 

THE MINfSTER F STATE TN 
THE DEPARTMENT OF ST EL 
(SHRI K. NATWAR SlNGH): (a) 
and (b) : The prke increases allowed to 
the public sector steel plants during the 
the pa~t few years did not fully compen-
sate the producers for the escalations in 
the costs of inputs. 

SALL started incurring losses from 
1982-83, while lIS 0 has been incurring 
losses since a number of years. Other 
rea ons for Josses have been the const-
raints of coking coal, power supp~y, 
obsolete technology and ageing of plants 
requiring higber maintenance. 

(c) Effort are being made to 
ensure adequate input and of the right 
Quality, better maint nance, increase in 

is as follows :-

(Rs. in Jakhs) 
Receipt 

1555.46 

1581.70 

1572. t 7 

capacity utjH ation and attainment of 
improved technological norms. Efforts 
are also being made to contain expendi. 
ture, reduce inventories and to adopt 
co t reduction measures. 

(d) No Sir. 

(e) Does not arise. 

Loan Tak en by Indu (riaH ts from 
NationaJi ed Bank 

304. SHRI B.V. DESAI: Will the 
Minister of INANCE be pleased to 
state: 

(a) whether a number of industria-
1ists had taken Joans from the Central 
Bank of India. Punjab National Bank 
and Bank of Baroda on lar~e scaJe and 
have not repaid the same for a long 
period; 

(b) whether it has been brought to 
the notice of Government that these 
banks have indiscriminately granted 
loan to the variou industrialist and 
great mainpulati n wa done io sanc-
tioning these loans ; 

(c) jf so. the total number of indu too 
riaJists involved and the action overn .. 
meot have taken or propose to take in 
this rega rd ; and 

(d) the time by which the loan 
sanctioned by these banks wiH be reco-
ver d from them? 

THE MINISTER OF STATE IN 
THE MINIST Y OF INANCE 
(SHR JANARDHANA POOJARY): 
(a) to (d) There are cases in all 
bank incJuding the banks mentioned in 
part (a) of th que tion, where Joan 
advanced to various units have become 
overdue for a variety of rea ODS. There 
are also case of irreguJar/fraudulent 
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adv nces. In alJ such cases the banks 
consider various alternatives and adopt 
the most suitable course of action keep-
ing in view the merits of individual 
cases. The options before the bank 
include nursing of the units, nforcing 
of securities, r ca ll of the advances or 
or Jaunching of pro ccution in c se of 
fraudulent deals. Suitable action i 
also t ken against officials of the banks 
who may be involved in the fraudulent 

eal aft r neces ary enquiry. n accor-
dance with the provi ions of the tatutes 
governing th natioJ?ali ed bank and 
tbe practice and usa es pr valent among 
them, information relating to indivi-
dual con tituents of the bank cannot be 
disclosed. 

Meeting held to Discuss M tter Per-
taining ,to PI nnin , Production r os-
portation a d Distribution of Coal 
Resource Durin Seventh Five Year PJan. 

305. SHRI B.V. DESAI: Will the 
Minister of STEEL. MINES AND 
COAL be pJeased to state = 

(a) whether a meeting of the repre-
sentatives from a number of organi-
sations including steel, coal industries, 
railways, trade union and State Govern-
ments was heJd on the 13th Ft:bruary. 
1985 to discus matters pertaining to 
planning, production, transportation 
and di tribution of coal resoure s during 
the Seventh ive Ye r Plan; 

(b) if so, the outcome of the di cu-
ssions held; 

(C) whether the working group on 
the coal advisory body had a number of 
meetings and discussions with the 
various organi ation to improve the 
coal production and also distribution 
policy; 

(d) the agreed propo als that have 
emerged out of these discussions ; and 

(e) the steps proposed to b taken 
in this regard '/ 

THE MINISTER OF STEEL, 
MINES AND COAL (SH V ASANT 
SATHE): (8) and (b). Ye ,Sir. The 

Hng of tbe Coal Advisory CounciJ. 
C IT.pri iJ'lg of JCprcs ntativ frcm 

variou organisa tions connected with 
the coal sector. was held on 15.2.85 
(and not on 13.2.1985 as menti ned in 
the qu stion). A number of suggestions 
r garding production, distribution. 
tran ' poration, quality of co 1, safety 
and health of the coaJ min r were made 
by th mem!::ers attending the meeting. 
The proce dings of the rn ting have 
be 0 circulat d to the m mbers concer-
ned inviting their comments thereon. 

urtber action will be taken after 
receipt of views of the m mbers. 

(c) to (e). No working group 00 
Coal Advj ory Body is functioning and 
as such the question of its meeting and 
discussjons with various org nisation 
to improve production and distribution 
does not ari e. 

ecovery of Loan Owed to Thr e lndian 
Banks By A Du ine s mpire in UK. 

306. SHRI B.V. DESAI: 
• HRI ANAT KUMAR 
MANDAL: 

SHRI BALASAHEB VIKHE 
PATIL : 

Will the Minister of FINANCE 
be pleased to state: 

(a) whether the recovery of over 
200 million ow d to the Indian banks, 

unjab N at ional Bank, Central Bank 
and Union Bank by a busines empir 
in U.K. whose business has collapsed in 
that country, is doubtful ; 

(b) if so, the total amounts drawn 
from these banks: 

(c) the total amount of loan 
recovered so far and the amount still 
due; 

(d) whether Union Government 
dismis ed heads of the three banks on 
the 17th Febuary, 1985 ; and 

(e) if so, the other steps Govern-
ment propose to take to improve the 
workini of the e banks and also all 
other nationalised banks? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FINANCE. 
(SHRI JANARDHANA POOJAR) : 
(a) to (c) Reserve Bank of India ba 




